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MR. DEPUTY-SPEAKER: Tht' 
question is : 

"That the Bill. be passed!' 

TIll motion wtn aiopted. 

S,.1I9 hrs. 

COMMITTEE ON PRIVA TB 
MEMBERS' BILLS AND 

RESOLUTIONS 

Thirty-Fourty Report 

SHRI 
(Banda) : 

RAMNATH DUBEY 
Sir, I beg to mo\e : 

"That this House do agree with 
the Thirty-fourth Report of the 
Committee on Priva tc Mem-
bers' Bills and Resolutions 
presented to th(~ House on 
the 22nd December, IgBI." 

MR. DEPUTY SP~AKER: 
The question is : 

"That this House do agree \\ ith 
the Thirty-fr.urth Report (If 
the Committee OIL Private 
Members' Bills and Resolu-
tions presented to the House 
on thf" 22nd December, 1981. 

The motion was adopted. 

MR. DEPUTY SPEAKER 
Dr. Subramaniam Swamy.; 

DR.SUBRAMANIAM SWAMY: 
(Bombc.y North East) Can I say 
something .•.. 

MR. DEPUTY SPEAKER : 
You have only to move for 
leave. 
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SHRI HARIKESH BAHADUR 
Corakhpur) : It is Vf~ry ~erious, 
Sir. 

MR. D'EFUTY SPEAKER: 
Unless it is serious )'01 will not raise 

it here ; I know it. 

• tliiilliEti( vmft(qc;;r)~ JNR' 
~~.~~? 

(Intmuptions) 

DR. SUBRAMAKIAN SWAMY: 
The Bill is so important th6 t even 
the Prime l\1inister biS turned up 
m the House. 

(IlItcrTlipliolls) . 
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MR. DEPUTY SPEAKER: 
Dr. ~uhram?,nb.m Swamy. .., 

- .... -~ 

DR. SUBRAMANIAMSWAMY: 
Can J speak (llso ? • 

MR. DEPUTY SPEAKER~ 
Only illtroch,ctir·n of tbe Bill. 

15.3 1 hrs 
EMBASSIES, CONSULATES 

AND UNITED NATIONS AGEN-
cIEs EMPLOYEES 

(CONDITIONS OF SERVICE) 
BILL .... 

DR. SUBRAMANIAM SWAMY 
(Bombay North East) : I beg to move 
for leave to introduce a Bill to 

India Extraordinary . • 


